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THE DEPUTY CHAIRMAN: No; I think, 

it is too late for the discussion. Let us be very 

serious about it. We have enough laughter and 

jokes. 
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THE DEPUTY CHAIRMAN: We can't sit 

in a vacuum in the House. The House cannot 

sit without any business. So, we can wait in the 

Chamber. I will ! come back after ten minutes. 

We can adjourn the House for ten minutes, and 

we will wait for the Prime Minister. I adjourn 

the House for ten minutes. 

The   House   then   adjourned   at 

four minutes past six of the clock. 

The House reassembled at fourteen minutes 

past six of the clock. The Deputy Chairman in 

the chair. 
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THE DEPUTY CHAIRMAN: Now all of 

you should thank the Rime Minister because 

he came here. Now Shrimati Sushma Swaraj. 

SHRI JOHN F. FERNANDES (GOA): 
Madam, is it a suo moto. statement? 

THE DEPUTY CHAIRMAN: It is not a 

suo motu statement. She is just informing the 

House about the latest position. There will be 

no clarifications. There is no need for 

clarification. 
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>Tह���  �$� ह1 —On 15.7.1998, the Joint 

Council of Action had a very fruitful 
discussion with the Chairman and members 
of the Postal Board. On 16.7.1998, the Joint 
Council of Action met the hon. Minister of 
Communications and she appealed to the 
unions to have full faith in her and assured    
sympathetic    and  peditious 
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settlement of the issues including 

implementation of the Talwar Committee 

recommendations contained in the charter of 

demands. JCA, expressing full confidence in 

the Minister's assurance, called off the strike 

forthwith. JCA appeals to all the employees to 

resume the work with immediate effect. On 

behalf of the employees, JCA assured the hon. 

Minister that the backlog will be cleared as 

expeditiously as possible and 

the   normalcy  will   be   restored.   Thank 
you. 

THE DEPUTY CHAIRMAN: Now on this 
very happy note, I adjourn the House till 11 
a.m. .tomorrow. 

The House then adjourned at 
nintecn minutes past six of the 
clock till eleven of the clock on 
Friday, the 17th July, 1998. 

 

 

 


